Government of India 21u©
Ministry of Commerce & Industry
(Department of Commerce)
Directorate General of Foreign Trade)

Udyog Bhawan, New Delhi-110011.

Dated 08.08.2016

O&M Instruction No. 0%/2016

Sub: Registration on website www.egazette.nic.in for w-publishing of Gazette
Notifications / Public Notices.

With the approval of competent authority, it has been decided that DDGs of the
concerned Sections shall be responsible for uploading the Notifications / Public Notices
using digital signature directly. In case a DDG is absent his link officer or concerned
Section Officer (FTDO) shall upload the Notification / Public Notice. The practice of

requesting EDI Section for uploading is dispensed with. Vo)
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(Tika Rard Majhi)
Deputy Director General of Foreign Trade
To
1. All officers / Section of DGFT.
2. Zonal offices / Regional offices of DGFT.
3. EDI Section for uploading on DGFT website.
Copy to:

PPS to DGFT.

(Issued from file No. 01/69/12/27/2016-O&M)



